INCOME TAX APPELLATE TRIBUNAL, AHMEDAB

CAUSE LIST OF A BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TAPAS RAM MISRA, JUDICIAL MEMBER

"IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

Srl | Appeai ﬂumber_ A\s,se:'rt' _ Assessee Name ‘ Remarks
) A 2017-15 | [A1 GUIARAT INDUSTRIAL INVESTMENT CORPORATION LIMITED
2408/AHD/2025 (E-FILING)

2 [TTA 188/AHD/2026] 2020-21 | [A] FARUK MOHAMMADBHAI MOMIN

3 [ITA 342/AHD/2026| 2012-13 ([A] GRINDLY GASES & PETROCHEMICALS . LTD.

4| s /EEB 12026 | 202021 |[A] MANOJKUMAF;}B&RGOVANBHAI PRAJAPATI (E-FILING)

5 1016/AIEE 12026 2020-21 | [A] MANGIKUMAR HARGOVANBHAI PRAJAPATL (E-FILING)

6 1017/5%/2025 2020-21 | [A] MANOJKUMAR HARGOVANBHAI PRAJAPATT (E-FILING)

7 472'/;'& 2026 | 2013-2014 | [A] KARNAVATI MERCHANDIZE PRIVATE LIMITED (E-FILING)

8 | oo lﬂ"g 2026 | 201819 | [A] GANPATBHAT MAYAJIBHAI BARIA (E-FILING) “

9 1518/;3?)}2026 12019-20 | [A] NOVA TEXTILES PRIVATE LIMITED (E-FILING)

10,0 4,5‘5!2026 2012-13 | [A] SUTHAR MANJULABEN MUKESHKUMAR (E-FILING)

11 1525/}\1;;/2026 2012-13 [ [A] SUTHAR MANJULABEN MUKESHKUMAR (E-FILING) .
12 1526!&”[‘)/2026 2012-13 | [A] SUTHAR MANJULABEN MUKESHKUMAR (E-FILING)

13 100 i;’; /2026 | 202324 |[A] ASR COTTON PRIVATE LIMITED (E-FILING)

14 1503/AITH?>/2026 2015-16 | [A] DEOHOOTI JANMEIAY WYAS (E-FILING)

15 1065 /}{;’; /2026 | 201617 | [D) GHANSHYAMBHAT GORDHANBHAT DHANANT (E-FILING)

16| 1osq /ﬂg j2026 | 201314 |[A] SANGATH INFRASTRUCTURE (E-FILING)
|17 o /2}5505/)2%26. 202021 | [D] DEOHOOTI JANMEJAY VYAS (E-FILING)

18| .00 /EHDE /2026 | 2022-23 | [D] KARNAVATI MEDICAL AND EDUCATIONAL TRUST (E-FILING)
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 18-AUGUST-2026 (TUESDAY)

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CR01

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TAPAS RAM MISRA, JUDICIAL MEMBER

IN COURT ROOM 1

Assmt

Srl | Appeal Number Year Assessee Name Remarks

1 |ITA451/aHD/2023| 2013-14 |[A] RANGOLI COMMODEAL PVT. LTD.

2 |TTA 446/AHD/2024| 2013-14 | [A] RANGOLI COMMODEAL PVT. LIMITED

3 |ITA447/AHD/2024| 2014-15 ' | [A] RANGOLI COMMODEAL PVT, LIMITED

4 |ITA 448/AHD/2024 2015-16 | [A] RANGOLI COMMODEAL P, LIMITED

5| sses ;’L’B /2025 | 2017-18 | [A] RAMESHBHAT BHIKHABHAT BAJANIYA (E-FILING)

6 |ITA129/AHD/2026| 2018-19 | [A] PIYUSH FULCHAND SHAH (E-FILING)

7 |TTA 150/AHD/2026| 2015-16 |[A] JAGDISHBHAI VASHARAMBHAL ITALIYA

8 |ITA 582/AHD/2026| 2018-19 | [A] SHREE TAKSHSHILA FOUNDATION (NGO) (E-FILING)

9 |[TA 583/AHD/2026| 2019-20 | [A] SHREE TAKSHSHILA FOUNDATION (NGO) (E-FILING)

10 |ITA 5847aHD/2026| 2021-22 |[A] SHREE TAKSHSHILA FOUNDATION (NGO) (E-FILING)

11 1y S /2026 | 2017-18 | [A] PATEL BHUPESHKUMAR SATISHCHANDRA (HUF)

12| 10400 b /2026 | 201314 | [A] AMIGO FINSTOCK PRIVATE LIMITED (E-FILING)

13| 154 A /2026 | 201415 |[A] AMIGO FINSTOCK PRIVATE LIMITED (E-FILING)

14 1542/A1_£I; /2026 | 201516 | [A] AMIGO FINSTOCK PRIVATE LIMITED (E-FILING)

15| 1ea fAITH'g 1202 | 201920 | [A] ADESHWARA CEMENT CO PRIVATE LIMITED (E-FILING)

16 | 1555/ - /2026 | 2017-18 | [A] SURESHBHAT GIRDHARLAL SHETH (E-FILING)

. ITA ~020.21 | [A] TECHNOLOGY EXCHANGE SERVICES PRIVATE LIMITED (E-
1908/AHD/2026 FILING)

18| 50 /AI-IEI% /2026 | 202223 | [A] SHREE SATSANGI SAKET DHAM RAM ASHRAM (E-FILING)

19| 511 /Aan 12026 | 202223 | [A] SHREE SATSANGI SAKET DHAM RAM ASHRAM (E-FILING)

20| 5367 !,;Eé /2005 | 2018-19 | [A] AMNEAL PHARMACEUITICALS PRIVATE LIMITED

o1 TTA ~o24.25 | [A] SHRI BAYAD STAND VAISHNAV PUSHTIY MARGIY SHREE
2603/AHD/2025 VALLABH SEVA TRUST (E-FILING)
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NCOME TAX APP TE

UNA EDABAD

CAUSE LIST OF A BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TAPAS RAM MISRA, JUDICIAL MEMBER

IN COURT ROOM 1

Srl | Appeal Number A‘;:::,t Assessee Name Remarks
1 | ITA 45/AHD/2026 NA [A] SHRI DASHA PALIVAL BRAHMAN GYATI TRUST
2 | 46/AHD/2026 NA [A] SHRI DASHA PALIVAL BRAHMAN GYATT TRUST
3 |ITA 746/AHD/2026 NA [A] SHIVASHISH FOUNDATION TRUST (E-FIING)
NOT N :
4 |ITA 994/AHD{2026 APPLICARLE| [A] SHRI MAHAVIR JAIN YUVAK MANDAL
. ITA '
5 1380/AHD/2026 NA [A] SHREE ALKAPURI STHANKYASI JAIN SANGH {E-FILING) |
ITA
6 | 1658 JAHD/2026 2026-27 | [A] SHRI DUNGARI GARASIYA SEVA SAMAJ TRUST (E-FILING)
2 |- ITA 2027-28 | 1Al SHRI SARKHE) CHATURVEDI MODH BRAHMAN GNATI
1667/AHD/2026 _ SAMAST TRUST (E-FILING)
ITA '
8 | 054 /AHD/2026 NA [A] SDB DIAMOND BOURSE (E-FILING})
9 ITA 2027-2028 | [A] SHREE MEWADA SUTHAR SAMAJ WELFARE TRUST (E-
2028{AHD/2025 FILING)
ITA |
10 2049/AHD/2026 2027-2028 | [A] SHRI DANTA KELVANI-MANDAL {E-FILING)
11 ITA 2027-28 [A] INDIAN MEDICAL ASSOCIATION CHARITABLE TRUST (E-
2059/AHD/2026 : FILING}
ITA
12| 55e4 JAHD/2026 2027-2028 | [A] KUMBHASHAN KELVANI MANDAL {E-FIFING)
ITA '
13| 5147 /AHD/2025 NA [A] SHRI KASHI VRAJ EDUCATION TRUST KALOL
ITA
41 913 /AHD/2026 NA [A] SHRI AMARDHAM LALGEBI SEVA TRUST (E-FILING}
15 (ITA 310/AHD/2026] 2020-21 | [A] MADRESSA MOHMEDIA PIPARDIWALA CHARITABLE TRUST
16 [ITA311/AHD/2026| 2021-22 |[A] MADRESSA MOHMEDIA PIPARDIWALA CHARITABLE TRUST
ITA Not
17 2276/AHD/2026 | Applicable [A] KARANI EDU TRUST CHARNKA (E-FILING)
ITA
18| 5933/aHD /2025 2023-24 | [A] JANKI DARSHANBHAI PATEL
19 [TTA 653/AHD/2026] 2012-13 |[A] VINUBHAI PUNJABHAL PATEL (E-FILING)
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 20-AUGUST-2026 (THURSDAY)

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CR01

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TAPAS RAM MISRA, JUDICIAL MEMBER

IN COURT ROOM 1

Srl | Appeal Number A:,:':: ) Assessee Nante Remarks
- /;Et; /2025 | 2016-17 | [A] YANFENG INDIA AUTOMOTIVE INTERIOR SYSTEMS PV, LTD.
2 | 110 /ﬂg 2026 | 201920 [ [A] AMITKUMAR KIRITBHAT UPADHYAY
3| et !AITH’; ;2'026 2013-14 | [A] KAUSHALKUMAR RAJENDRAKUMAR PATEL
4 | 1o1e/ary2026 | 29152016 | [A] NEO STRUCTO CONSTRUCTION P, LTD.
5| 1200, A /2026 | 2017-18 | [A] JITENDRAKUMAR BHIKHABHAI SHRIMALI
6 | 1434 iﬁﬁzzo;; s | 2021-22 |[A] SMIT NAVNITLAL SONI (E-FILING)

B . /AITH% /2026 | 2020-21 | [A] AXIS BANK LIMITED (E-FILING)
8 2084[}3.an /2026 | 2017-18 | [D] BARUN MORE, AHMEDABAD (E-FILING)
9 | Jnas /AITHg /2026 | 201819 | [D] BARUN MORE, AHMEDABAD (E-HLING)

10| o ﬂ{;’; /2026 | 202122 | [D] BARUN MORE |
11| piga/aris/2006 | 201617 | [D] AKASH AGRO INDUSTRIES LTD (EFLLING)

12 | CO 52/AHD/2026 | 2016-17 |[A] AKASH AGRO INDUSTRIES LTD
13 153 e /2006 | 2017-18 | [D] AKASH AGRO INDUSTRIES LTD (EFILING)

14 | €O 53/AHD/2026 | 2017-18 |[A] AKASH AGRO INDUSTRIES LTD
15| 51g 4/;';”5 /2026 | 2019-20 | [D] AKASH AGRO INDUSTRIES LTD (E-FILING)

16 | CO54/AHD/2026 | 2019-20 |[A] AKASH AGRO INDUSTRIES LTD
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF

Giving Effect to the Third Member Case

FOR 17-AUGUST-2026 (MONDAY) AT 2.30 PM

: BEFORE SHRI SANJAY GARG, JUDICIAL MIEMB_ER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

SPECIAL CONSTITUTION MATTERS

Srl

Appeal Number AY.

Assessee

Bench |[Remarks

[A] HARPREET SINGH MAKHIJA

A

1 |17(ss)a[137 [aHD[2023] 2012-13

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD -

CAUSE LIST OF

Giving Effect to the Third Member Case

FOR 17-AUGUST-2026 (MONDAY) AT 2.30 PM

- BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

SPECIAL CONSTITUTIQON MATTERS

Sr

Appeal Number AY.

Assessee

Bench Remarks

1 |rr(ss)al137]aHD|2023] 2012-13

[A] HARPREET SINGH MAKHIJA

A

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02
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. INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF
PART HEARD MATTERS
'FOR 18-AUGUST-2026 (TUESDAY)

BEFORE DR. BRR KUMAR, VICE PRESIDENT
AND SHRI RAHUL CHAUDHARY, JUDICIAL MEMBER

PART HEARD MATTERS

S| Appeal Number | AY. - Assessee Bench [Remarks)
1 |ma2283[aHD[2025] 2022-23 |[DINBSPACELLP LA
| CLARIFICATION MATTERS | i |
sri | Appeal Number |A.Y,|Assessee Bench |Remarks
1 [TTA|2287[AHD[2026]N.A. |[A] SHREYANS CHARITABLE FOUNDATION B B :
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF
PART HEARD MATTERS

FOR 18—AUGUST-2026 (TUESDAY)

RR KUMAR, VICE PRESIDENT

BEFORE DR. B
CHAUDHARY, JUDICIAL MEMBER

AND SHRI RAHUL

PART HEARD MATTERS ’
Bench |[Remarks !

Sri| Appeal Number l AY. |Assessee
1 | 11a|2283]AHp]2025] 2022-23 [DINBSPACELLP C A

I CLARIFICATION MATTERS

Bench |[Remarks

Srl | Appeal Number |A.Y. Assessee
' B

1 [17a [2z87]AHD[2026(N.A. |[A] SHREYANS CHARITABLE FOUNDATION
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER

AND HON'BLE GANGADHAR PANDA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

Assmt.

Sri | Appeal Number Year Assessee Name Remarks
1 |ITA946/AHD/{2019| 2013-14 |[A] PATIDAR EXPORT PVT. LTD. (HCM)
2 ITA 2012-13 [A] SUIHAL RETAIL PVT. LTD. (EARLIER KNOWN AS M/S. DEE
2125/AHD/2025 CUBES DIAMONDS PVT. LTD.)
3 iTA 2017-18 [A] SUJHAL RETAIL PVT. LTD. (EARLIER KNOWN AS M/S. DEE
' 2126/AHD/ 2025 CUBES DIAMONDS PVT. LTD.)
ITA
4| 201 [AHD/2025 2017-18 | [A] NILESHBHAIL SAVIIBHAI PATEL
' ITA
5 | 2437/AHD/2025 2017-18 | [A] KANIKA SILVER PRIVATE LIMITED
- ITA
6 2500/AHD/2025 2019-20 | [A] MAHAVIR SOFT IMAGE (INDIA) LIMITED
L :
7 2669/AHD/2025 2022-23 |[A] KALAIYARASAN RAJANGAM MUDALIAR
ITA : .
8 2676/AHD/2025 2010-11 {[A] PRATHAM DEVELOPERS
IT(SS)A _ -
9 5/AHD/2026 2018-19 (D] DIVYA TUSHAR MANGHRANI
10 [TTA 325/AHD/2026{- 2020-21 | [A] SANTKUMAR RAMKRIPAL SHRIVASTAVA ’
11 |ITA 326/AHD/2026| 2021-22 |[A] SANTKUMAR RAMKRIPAL SHRIVASTAVA
12 [ITA 643/AHD/2026] 2017-18 | [D] PRITESH YOGENDRAKUMAR PATEL .
13 {ITA 686/AHD/2026| 2022-2023 | [A] SHAH ASHISHKUMAR DIPCHAND HUF
14 |[TA732/AHD/2026| 2017-18 |[A] FOORAM FINSERY PVT, LTD.
15 |ITA 739/AHD/2026| 2020-21 |[A] ARIF AEIYUBBHAI VAHORA
ITA ; ' '
16 1052/AHD/2026 2017-18 |[A] AHMEDBAD URBAN DEVELOPMENT AUTHORITY
ITA '
17| 453 /AHD/2026 2018-19 | [A] AHMEDBAD URBAN DEVELOPMENT AyTHORHY
ITA .
18| 1466 /AHD/2026 2009-10 | [A] HAJI IQBALBHAI HAJI MUSAJL MASTER
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 18-AUGUST-2026 (1 UESDAY),

_ BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
- AND HON'BLE GANGADHAR PANDA, ACCOUNTANT MEMBER

IN COURT ROOM 2
CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02
Srl | Appeal Number A\r:smt. Assessee Name Remarks
ear .
1 [1TA 2047AHD/2021| 2011-12 |[D] PRAMOD RAMAVATAR PODDAR
TT(SS)A - '
2 | aasioiooae | 201819 | [ATRAJENDRA RAMESHCHANDRA SHAH
3 IT(SS)A 2019-20 [ [A] RAJENDRA RAMESHCHANDRA SHAH
| as/aHD/2024 , - |
4 M5 2020-21 | [D] RAJENDRA RAMESHCHANDRA SHAH
4| 47/aHD2024
TTA o -
5 | 11ga/atp/2004 | 201819 |[D]R S PROCON
6 | CO37/AKD/2024 | 2018-19 |[A]R S PROCON
IT(SS)A
7| 1s2mipia024 | 201819 | [D] VIAYKUMAR KALUMAL MANGHRANT
8 TT(S9)A 2019-20 | [D] VIJAYKUMAR KALUMAL MANGHRANI
183/AHD/2024
9 IT(S5)A 2020-21 | [D] VDAYKUMAR KALUMAL MANGHRANT
184/AHD/2024 |
TTA . '
10 | 431 0yAtpj2024 | 2020-21 |[A] CRYSTAL QUINONE PRIVATE LIMITED
1], HS9)A 2012-13 | [A] AXIOMATIC ITECH PRIVATE LIMITED
113/AHD/2025 _ |
TTA
12| 14omrpj205 | 201516 | [A] PIYUSH VINAYCHAND SHAH
TTA
13 | ygs5/atp/202s | 2020-21 |[AT RAMANBHAT MAGANBHAI PATEL |
2 TTA 201718 | [A1 FIN SAFAL INFRA DEVELOPER PVT LTD PREVIOUSLY KNOWN
2249/AHD/2025 AS SAFAL REALITY PVT, LTD, |
15 [ITA 177/AHD/2026| 2017-18 | [A] ALKESHBHAI CHIMANBHAI BARCT
16 |[TA 176/AHD/2026| 2023-24 |[A] ALKESHBHAI CHIMANBHAI BARQT
17 [ITA 880/AHD/2026| 2019-20 |[A] GHANSHYAMBHAI KASHIBHAI CHAVDA
ITA _
18 | 1osqamny2026 | 201516 | [A] KANCHAN VINODKUMAR DUGAR
ITA
19 | 5roe/arya026 | 201718 |[A] RATENDRAKUMAR M PATEL
TTA |
20| y107/aH/2026 | 201819 | [A] RAJENDRAKUMAR M PATEL
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ELLATE TRIBUN ,&HMEﬁAQ&Q

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CRO2

CAUSE LIST OF B BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMEBER
AND HON'BLE GANGADHAR PANDA, ACCOUNTANT MEMBER

IN COURT ROOM 2

s Appeal Number |Assmt. Year Assessee Name _ Remarks
1 | IT(SS)A 95/AHD/2025 2020-21 [A] KISHAN ADHIKAR PARTY
2 |IT(55)A 100/AHD/2025, 2021-22 | [A] KISHAN ADHIKAR PARTY
3 IT(SS)A 101/AHD/2025( 2021-22 | [A] JAYESH RAJESHBHAI CHAVDA,
4 IT{SS)AIIG‘UAHD{ZOZS 2018-19 | [A] TRIBHAWAN RAMKALP OJHA
5 |IT{SS)A 105/AHD/2025| 2019-20 | [A] TRIBHAWAN RAMKALP OJHA
6 |IT(S5)A 106/AHD/2025| 2020-21 [A] TRIBHAWAN RAMKALP OJHA
7 JIT(SS)A 107/AHD/2025] 2021-22 | [A] TRIBHAWAN RAMKALP OJHA
8 [|IT(SS)A 111/AHD/2025| 2016-17 | [A] RAMBHAWAN RAMKALP OJHA .
@ |ET(S5)A 112{AHI5{2025 2017-18 [A] RAMBHAWAN RAMKALP QJHA
10 | IT(SS}A 12/AHD/2026 2016-17 fA] ALL INDIA SOCIAL EDUCATION CHARITABLE TRUST, AHMEDABAD
11 | IT{SS)A 13/AHD/2026 | 2017-18 | [A] ALL INDIA SOCIAL EDUCATION CHARITABLE TRUST, AHMEDABAD
12 | IT{SS)A 14/AHD/2026 | 2018-19 [A] ALL INDIA SOCIAL EDUCATION CHARITABLE TRUS’I’, AHMEDABAD
13 IT($S)A 15/AHD/2026 | 2019-20 | [A] ALL INDIA SOCIAL EDUCATION CHARITABLE TRUST, AHMEDABAD
14 | IT(SS)A 16/AHD/2026 | 2020-21 | [A] ALL INDIA SOCIAL EDUCATION CHARTTABLE TRUST, AHMEDABAD
15 | IT(SSYA 17/AHD/2026 2021-22 | [A] ALL INDIA SOCIAL EDUCATION CHARITABLE TRUST, AHMEDABAD |
16 | ITA 1830/AHD/2025 | 2017-18 [A] AARIYA CARS PRIVATE LIMITED
.1? ITA 2688/AHD/2025 2013-14 | [A] RAKESHKUMAR NAGIIBHAI PATIDAR _ :
18 TTA 67/AHD/2026 201520 K[:EUS::;EE;EE%%%TM PATEL {CHAUDHARY) LEGAL HEIR OF LATE
19 | IT{5S)A 91/AHD/2026 2019-20 [[¥] CHIRAG HEMANTKUMAR PATEL
20 | ET(S5)A 92/AHDf2026 2020-21 |{D] CHIRAG HEMANTKUMAR PATEL
21 | IT(SS)A 93/AHD/2026 2021-22 | [D] CHIRAG HEMANTKUMAR PATEL
2 | A 1895/AHD/2026 2019-20 | [A] CHIRAG HEMANTKUMAR PATEL
23 | ITA 1896/AHD/2026 2020-21 [A] CHIRAG HEMANTKUMAR PATEL
24 | TIA 146/AHD/2026 2020-21 [EY] SHARAD CHANDULAL PATEL
25 CO 9/AHD/ 2026 2020-21 | [A} SHARAD CHANDULAL FATEL
26 | ITA 1195/AHDY/2026 2023-24 | [A] ARMI CHARITABLE TRUST
27 | ITA 1248/AHD/2026 2020-21 I [A] THAKORBHAI JAGDISHBHAI PATEL
28 | ITA 1952/AHD/2026 2017-18 | [A] KALPANABEN KRISHNAKANT GUPTA ‘
20 | LTA 1977/AHD/2026 2023-24 | [D] EVEXIA LIFECARE LIMITED
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INCOME TAX APPELI ATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE GANGADHAR PANDA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

| Sri Appeal Number A‘s,::‘:' Assessee Name Remarks

1 [TTA3200/AMD/2014| 2010-11 |[A] 3ALPHA OUTSOURCING SERVICES

2 {ITA1624/AHD/2019| 2014-15 |[A] SHREE GANESH ALLOYS P, LTD

3 |ITA1651/AHD/2019| 2014-15 | [D] SHREE GANESH ALLOYS P. LTD

4 | ITA452/AHD/2023 | 2013-14 | [A] BLUERAY TRADING PVT, LIMITED

5 | ITA498/AHD/2024 | 2013-14 | [A] BLUERAY TRADING PVT, LIMITED

6 |ITA1512/AHD/2024] 2014-15 | [D] NAGESH KUMAR AGRAWAL HUF (RCM)

7 | ITA36/AHD/2025 | 2011-12 | [A] PUNDRIK RAVINDRABHAI TRIVEDI

8 | ITA37/AHD/2025 | 2012-13 | [A) PUNDRIK RAVINDRABHAI TRIVEDI

9 | ITA38/AHD/2025 | 2017-18 | [A] PUNDRIK RAVINDRABHAI TRIVEDI

10 | ITA 39/AHD/2025 | 2017-18 | [A] PUNDRIK RAVINDRABHAI TRIVEDI

11 | ITA155/AHD/2025 | 2016-17 | [A] PUNDRIK RAVINDRABHAI TRIVEDI

2| 43%—?3}3025 ABXFS2598H| [D] SYNERGY DEVELOPERS

13 | CO6/AHD/2026 | 2017-18 |[A] SYNERGY DEVELOPERS

14 |ITA 1705/AHD/2025| 2022-23 | [A] SHRI LATE SURAJBEN LAXMIDAS MEHTA TRUST
15 [ITA 2046/AHD/2025| 2012-13 |[D] OZONE BUILDCON

16 |ITA 2698/AHD/2025| 2016-17 |[A] MANISH PRAKASHBHAI VYAS

17 | ITA517/AHD/2026 | 2011-12 | [A] BHAVNA POULTRY FARM

18 |ITA 1490/AHD/2026| 2019-20 | [A] DHOLI SPINTEX PRIVATE LIMITED

19 |ITA 1484/AHD/2026| 2019-20 | [A] QUALITY EXIM PRIVATELIMITED

20 [ITA1519/AHD/2026| 2019-20 | [A] NANDAN INDUSTRIES PRIVATE LIMITED

21 |ITA1520/AHD/2026| 2021-22 | [A] NANDAN INDUSTRIES PRIVATE LIMITED
22 |ITA 2069/AHD/2026 2020-21 | [A] GUIARAT VAIBHAV PUBLICATIONS PVT. LTD.
23 |ITA 2086/AHD/2026| 201920 | [A] PRAVIN NAGIIBHAI BAVADIYA, AHMEDABAD
24 |TTA 2349/AHD/2026| 2019-20 | [A] RAMESH DAHYABHAI PATEL |
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER
AND HON'BLE R. GOVINDARAJAN, ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR0O3

Assmit.

Year Assessee Name Remarks

SHl | Appeal Number

1 |ITA 1203/AHD/2025| 2008-09 [ [D] VISHAL EXPORTS OVERSEAS LTD

2 |ITA 2444/AHD/20267 2017-18 | [A] RAMANI BROTHERS

3 |ITA 2454/AHD/2026( "2020-21 {D] SHREENATHIE EXTRUSION

4 | CO 59/ARD/2026 | 2020-21 | [A] SHREENATH3I EXTRUSION

5 |ITA 2467/AHD/2026| 2017-18 | [A] STATE BANK OF INDIA

& |ITA 2456/AHD/2026| 2016-17 - | [A] STATE BANK OF INDIA

7 |ITA 2457/8HD/2026 | 2023-2024 | [A] LAKHTARWALA JEWELLERS PVT LTD

B ITA 2466/AHD/2026| 2022-23 | [A] ARVIND ENVISOL LIMITED

9 [ITA 2474/AHD{2026| 2015-16 | [A] AAVALI PROPERTY DEVELOPERS. PRIVATE LIMITED

10 [ITA 2481/AHD/2026| 2012-13 | [A] SAFFRON BPM

[A] M TEK COPPER LIMITED (PREVIQUSLY KNOWN AS MADHAVY
COPPER LTD.)

[A] M TEK COPPER LIMITED {FREVIOUSLY KNOWN AS MADHAV
COPPER LTD.) '

~ | {A1 M TEK COPPER LIMITED (PREVIOUSLY KNOWN AS MADHAV
13 |ITA 2492/AHD/2026| 2020-21 COPPER LTD.)

' iAi M TEK COPPER LIMITED (PREVIOUSLY KNOWN AS MADHAV
14 |ITA 2493/AH0/2026| 2022-23 COPPER LTD.)

[A] NASEEMA ABDULRAUF VEKARIYA LH OF ABDULRAUF MIANAHMED
VEKARIYA _ 3

[A] NASEEMA ABDULRAUF VEKARIYA LH OF ABDULRAUF MIANAHMED
VEKARIYA _

17 |TTA 2513/AHD/2026| 2017-18 |[A] ORIENTAL ENTERPRISE PRIVATE LIMITED

11 |ITA 2450/AHD/2026| 2018-19

12 |ITA 2491/AMD/2026( 2019-20

15 [ITA 2499/AHD/2026| 2018-19

15 |ITA 2500/AHD/2026] 2018-19
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER
AND HON'BLE R. GOVINDARAJAN, ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CRO3

Srl | Appeal Number A‘s’z ::_t‘ Assessee Name Remarks
1 (ITA 2055/AHD/2025| 2011-12 | [A] ASHWIN R SHAH
2 |ITA 2056/AHD/2025 2012-13 1Al ASHWIN R SHAH
3 | .ITA 415/AHD/2026 | 2013-14 | [A] MOHANBHAI RATILAL VARSANII
4 | ITA 514/AHD/2026 | 2013-14 | [D] MOHANBHAI RATILAL VAF&SANI.
5 ITA-SISIAHD}ZOZE; 2014-15 | [D] MOHANBHAI ﬁATIML VARSANI
6 | ITA 609/AHD/2026 2019-20 [A] GOVINDBHAI RAMESHBHAI ASARI
7 | ITA 610/ARD/2026 | 2019-20 | [A] GOVINDBHAi kAMESHBHAI ASARI
8 | ITA 611/AHD/2026 | 2019-20 | [A] GOVINDBHAI RAMESHBHAI ASARI
9 | ITA 612/AHD/2026 | 2020-21 | [A] GOVINIDBHAI RAMESHBHAL ASART
10 | ITA 742/8HD/2026 | 2017-18 ;,»EAQAESFEBHANABEN JAWAHAR PAREKH LEGAL HEIR OF LATE JAWAHAR
11 { ITA 8%9/AHD/2026 | 2017-18 |i{A] RAAMA ENTERPRISES
1 12 | [TA 941/AHD/2026 | 2017-18 | [D] SANGHI INDUSTRIES LIMITED
13 |ITA 1163/AHD/2026| 2020-21 [A] SHREE VINAYAK DEVELOPERS
14 |ITA 1374/AHD/2026| 2014 - 15 [A] M/S GUIARAT TECHNOLQOGIES
15 |ITA 1467/AHDJ2026( 2018-19 | [A] BHANWARLAL CHAMPALAL KANUNGA
16 |ITA 2061/AHD/2026| 2021-22 | [A] MAGANBHAL PRAJARATI
17 |ITA 2070/AHD/2026| 2017-18 | [A] HOTEL LOTUS PARK
18 [ITA 2087/AHDJ2026( 2017-18 [ [A] KIRANBEN GIRISHBHAI CHOVATIA
19 [ITA 2108/AHD/2026( 2014-15 |[A) NAEEIM SIRAJUDDIN TIRMIZT |
20 |ITA 2109/AHD2026( 2015-16 | [A] NAEEM SIRAJULDIN TIRMIZI
21 |[TA2110/AHD/2026| 2016-17 | {A] NAEEM SIRAJUDDIN TIRMIZI
22 |ITA 2111/AHD;’2026 2017-18 | [A] NAEEM SIRAJUDDIN TIRMIZI
23 [ITA ZiIZXAHDIZDZG 2018-15 | [A] NAEEM SIRAJUDDIN TIRMIZI
24 |FTA 2113/AHD/2026| 2019-20 | [A] NAEEM SIRAJUDDIN TIRMIZI
25 |ITA 2114/AHD/2026| 2021-22 | [A] NAEEM SIRAJUDDIN TIRMIZI -
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INCOME TAX APPELLATE TRIBUNAL, AKMEDABAD

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CRO3

CAUSE LIST OF C BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER
AND HON'BLE R. GOVINDARAJAN, ACCOUNTANT MEMBER

IN COURT ROOM 3 -

Srl | Appeal Nu n'-lber Assmt. Year Assessee Name Remarks
i | ITA 1735/AHD/2024 | 2011-12 | [A] VINIT AJITBHAI SHAH | -

2 | 1TA 1736/AHDJ2024 | 2012-13 [A] VINIT AJITBHAI SHAH

3 | ITA 2528!AHD12025 2014-15 [>] SHREE VISHVAMURTE TRAD INVEST PRIVATE LIMITED

4 | ITA384/0HD/2026 |  2020-21 | [A] CHEBA AMRUTA PARAG

5 | ITA763/8HDf2026 2022-23 | [D] BHIKHUSHAI INFRASTRUCTURE LLP

6 ITA 862/AHD/2026 2022—23. [A} BHIKHUBHAIL INFRASTRUCTURES LLP

7 | ITA 1136’AHDJ’2026. 2014-15 [A] KISHORBHAI PRAVIN CHAUHAN

B 1 TTA 1292/AHD{2026 2019-20 | [A] KAMALKUMAR HEMRAJ KHATED

5 | I7A 1394/aHD/2026 | 2022-23 | [A] RETALLZ

10 | ITA 1885/AHD/2026 2022-23 | [A] AAHNA BUILDSPACE LLP

11 | ITA 2440/AHD/2026 | 2022-23 | [D] AAHNA BUILDSPACE LLF

12 | 1A 1884/AHD/2026 | 2022-23 [ [A] AAHNA ORGANIZERS LLP

13 | ITA 2222{AHD}2026 2022-23 [ [D] AAHNA ORGANIZERS LLP

14 | ITAB16/AHI/2026 2020-21 [A] AARON CONSTRUCTION

15 | ITA870/AHD/2026 2019-20 [D] AARON CONSTRUCTION

156 | ITA 1886/AHD/2026 2022-23 [Al AYB BUILDCON LLP

17 | ITA 2081/AHD/2026 2021-22 | [O] AYB BUILDCON LLP

18 | ITA 1898/AHD/2026 2022-23 ][A] CTY STRUCTURES LLP

19 | ITA 2080/AHD/2026 2020-21 [D] CTY STRUCTURE LLP

20 ¢ ITA 2205}AHD}2026 2021-22 [b] CTY STRUCTURE LLP

21 | 1TA 2437/AHD/2026 | 2022-23 | [D] CTY STRUCTURES LLFP

22 | ITA8244AHD/2026 2019-20 | [A] GSS ORGANISERS LLP

23 | ITABZS/AHB/2026 2020-21 [A] GSS ORGANISERS LLP

24 | ITAB26/AHD{2026 202 1_-22 [A] GSS ORGANISERS LLP

25 | 17A841/AHD/2026 2019-20 | [D] GSS ORGANISERS LLP

26 | ITABAZ/AHD/2026 2020-21 | [D] GSS ORGANISERS LLP

27 | TrA843/AHD/2026 2021-22 | [D] GSS ORGNISERS LLP

28 | ITA 1182/aHD/2026 | 2020-21 | [A} MAMTA SINGH

29 | ITA 1880/AHD/2026 | 2022-23 [A] MANTHAN STRUCTURES LLP A
30 | 17A 1881/AHD/2026 2022-23  : [A] MANTHAN BUILDSPACE LLP Lo . %
31 | ITA 2188/AHD/2026 2020-21 [£] MANTHAN BUILDSPACE LLP qiiS:Er!‘;;r\f_T F—:E' iIS‘IRAR )
32 | TTA2189/AHD/2026 | 2021-22 | [D] MANTHAN BUILDSPACE LLP . INCO};’; ;ﬁ:;{ APPTE L1 ;TEqTGg?BU RIAL
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CAUSE LIST OF C BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE RAHUL CHIAUDHARY, JUDICIAL MEMBER
- AND HON'BLE R. GOVINDARAJAN, ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

Sri | Appeal Number _ Assmt, Year Assessee Name Remarks
33 | ITA 808/AHD/2026 | 2020-21 | [A) SHILP AARON BUILDSPACE LLP
34 | TTAB17/AHD/2026 | 202122 | [A] SHILP AARON BUILDSPACE LLP
35 | [TA 1572/AHD/2026 | 2020-21 | [D} SHILP AARON BUILDSPACE LLP
36 | ITA 1573/AHD/2026 | 2021-22 | (D} SHILP AARON BUILDSPACE LLP
37 | ITA 1875/AHD/2026 | 2022-23 | [A] SHILP AARON BUILDSPACE LLP
38 | [TA 2438/AHD/2026 | 2022-23 | [D} SHILP AARON BUILDSPACE LLP
39 | ITA 2197/AHD/2026 | 2020-21 | [D] SHILP DEVELOPERS LLP
40 | ITA 2198/AHD/2026 |- 2021-22 | [D] SHILP DEVELOPERS LLP
41 | ITA 2199/AHD/2026 | 2022-23 | [D] SHILP DEVELOPERS LLP
42 | ITA 1876/AHD/2026 | 2020-21 | [A] SHILP ENTERPRISE LLP
43 | TTA 1877/AHDj2026 | 2021-22 | [A] SHILP ENTERPRISE LLP
44 | ITA 1878/AHDf2026 | 2022-23 | [A] SHILP ENTERPRISE LLP
45 | ITA 2194/AHD/2026 | 2020-21 | [D] SHILP ENTERPRISE LLP
46 | TTA 2195/AHD/2026 | 2021-22 | [D] SHILP ENTERPRISE LLP
47 | ITA 2196/AHD/2026 | 202223 | [D] SHILP ENTERPRISE LLP
48 | ITA 1679/AHD/2026 | 2022-23 | [A] SHILP SATVED DEVELOPERS
49 | ITA 2439/AHD/2026 | 2022-23 | [D] SHILP SATVED DEVELOPERS
50 | ITA864/AHD/2026 | 2021-22 |[D] SHIVALIK BODAKDEV PROJECT LLP
51 | ITA 1005/AHD/2026 | 202223 | [A] SHIVALIK BODAKDEV PROJECT LLP
52 | ITA 1578/AHD/2026 | 2022-23 | [D] SHIVALIK BODAKDEV PROJECT LLP
53 | ITA993/AHD/2026 | 202223 | [A] SHIVALIK DEVELOPERS REDEVELOPMENT LLP
54 | TTA 1282/AHD/2026 | 2022-23 * | [A} SHIVALIK ENCLAVE LLP
S5 | ITA 1337/AHD/2026 | 2020-21 | {A] SHIVALIK JHANVI INFRASPACE LLP
56 | ITA 1346/8HD/2026 | 2021-22 | [A] SHIVALIK JHANYL INFRASPACE LLP
57 | ITA 1493/AHD/2026 202223 | [A] SHIVALIK JHANVI INFRASPACE LLP
| 58 | TTA 1577/AHD/2026 | 2021-22 | [D] SHIVALIK JHANVI INFRASPACE LiP
59 | ITA 2180/AHD/2026 | 2022-23 | {D] SHIVALIK JHANVI INFRASPACE LLP
60 | ITA 1576/AHD/2026 | 2020-21 [ [¥] SHIVALIK JHAVI INFRASPACE LLP
61 | ITA 2280/4HD/2026 | 2022-23 | [A] SHIVALIK PARAM STRUCTURES LLP
62 | ITA 2¢41/AHD/2026 | 2022-23 | [D] SHIVALIK PARAM STRUCTURES LLP
63 | ITAS60/AHD/2026 | 2019-20 | [D] SHIVALIK SATYAMEY (E-FIING) )
64 | [TAS61/AHD/2026 | 2020-21 | (D] SHIVALIK SATYAMEV (E-FILING) ";Ym%
65 | ITA927/AHD/2026 | 2020-2021 | [A] SHIVALIK SATYAMEV ‘fjffﬁ?f\f@ - éEGIé{ﬁﬁR
66 | [TASIO/AHD[2026 | 2022-23 | [A] SHIVALIK SATYAMEV (E-FILING) INCOME TAX APPELLATS ~
T LA ]




CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

CAUSE LIST OF C BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER
AND HON'BLE R. GOVINDARAJAN, ACCOUNTANT MEMBER

IN COURT ROOM 3

srl | Appeal Rumber |Assmt. Year Assessee Name Remarks
67 | ITA 1259/8HD/2026 | 2020-21 | [A] SHIVALIK STRUCTURES LLP

68 | ITA 1255/AHDf2026 2019-20 | [A] SHIVALIK STRUCTURS LLP?

60 | ITA 1883/AHD/2026 | 2022-23 ][A] SHIVAM ORGANISERS

70 | ITA B33/AHL/2026 | 2021-22 | [A] SHI\}AM ORGANIZERS

71 ITA.1575}AH bf2026 2021-22 . [0] SHIVAM ORGANIZERS

72 | ITA 1882/AHD/2026 2020-21 | [A] SHIVAM ORGANIZERé

73 | ITA 2181/AHD/2026 2020-21 [D} SHIVAM ORGANIZERS

74 | ITA 2202/AHD/2026 2021-22 I3 YASH GHANSHYAM BRAHMBHATT (711 Ik

75 | ITA 2203/AHD/2026 2022-23 [D} YASH GHANSHYAM BRAHMBHATT ©-t 0 "0
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENGH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER
AND HON'BLE R. GOVINDARAJAN, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PAQSWORD: CRO3

IN COURT ROOM 3

srl Appeal Number | Assmt. Year Assessee Name Rema-rks
1 | TTA2S30/AMD/2025 | 202122 | [A] LAKHTARWALA JEWELLERS PRIVATE LIMITED

2 | IT(SSM BO/AHD/2026 | 2014-15 | [D) MANOIBHAT DHIRUBHAI GONDALTYA

3 | IT(SS)A BYAHD/2026 | 2015-16 | [D] MANOJBHAL DHIRUBHAI GONDALIYA

4 | IT(SS)A 82/AHD/2026 |  2016-17 | [D] MANGIBHAT DHIRUBHAI GONDALIYA

5| IT(SS)A 83/AMD/2026 | 2017-18 | D] MANOJBHAT DHIRUBHAT GONDALIYA

6 | IT(SS)A 84/AHD/2026 | 201815 |[D] 'MANojBHm DHIRUBHAI GONDALTYA

7 | ITA1508/AHD2026 | 202223 | [D] RAJEN DILIPKUMAR THAKKAR

8 | ITA1509/AHD/2026 | 2023-24 |[D] RAJEN DILIPKUMAR THAKKAR

5 | ITAIS10/AHD/2026 | 202425 |[D] RAJEN DILIPKUMAR THAKKAR

10 | ITA1556/AHD/2026 | 202021 |[A] RAJEN DILIPKUMAR THAKKAR

11 | ITA 1557/AHD/2026 | 2021-22  |[A) RAJEN DILIPKUMAR THAKKAR

12 rrA 1558/AHD/2026 2024-25 | [A] RAJEN DILIPKUMAR THAKKAR

13| co 42/AHD/ 2026 2022-23 | [A] RAJEN DILIPKUMAR THAKKAR

14 | CO43/AHD/2026 202324 | [A] RAJEN DILIPKUMAR THAKKAR

15 | ITA19/AMD/2026 | 2012-13 | [A] KHUSHALDAS ) MEHTA KSHAYA NIVARAN HOSPITAL

16 | ITA1304/AHD/2026 | 2019-20 | [A] MITESH SHAH

17| A 1327/AHD2026 | 201718 | [A] RAFIKBHAI NASHIRBHAT PADARWALA

15| m L3/AHDR026 | 201415 ésllv i!:rEéL L;Il\.‘ll?{TIE E,;\cx LIMITED (FORMERLY KNGWN AS SABAR FLEXT PACK
19 | ITA1452/mD026 | 201516 P[:I]Viiilﬁhegé S;NCK LIMITED (FORMERLY KNOWN AS SABAR FLEXI PACK
20 | ITA 1453/0HDJ2026 | 2016-17 P[;I]Vi_T_IBELJh?TaE DPJ)\CK LIMITED (FORMERLY KNOWN AS SABAR FLEXI PACK
21 | A usasmiDz02s | 201718 P[é]v i—ﬁim g;\CK LIMITED (FORMERLY KNOWN AS SABAR FLEXT PACK

33 | A 14s5/MHDI026 | 2018-19 P[Sl]v ﬁigLLf;;ExTIE [I;,;\CK LIMITED (FORMERLY KNOWN AS SABAR FLEX] PACK

23 | ITA 1504/AHD/2026 | ~2017-18 | [A] PAL INFRASTRUCTURE

24 | TIA'1523/AHD/2026 | 2012-13 | [A] SUTHAR MANJULABEN MUKESHKUMAR

25 | ITA 1928/AHD/2026 | 202021 | [D] PRATIKBHAI RAJENDRABHAI PATEL

26 | ITA1532/AHD/2026 | 201314 | [D] ISIW INFRASTRUCTURE PRIVATE LIMITED

27 mi 1503/AHD/026 | 2017-18 | {A] YUVA NIDHI COMPANY LIMITED ‘—t&;-ﬂe Ot
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
_ CAUSE LIST OF PART HEARD MATTERS

FOR 19-AUGUST-2026 (WEDNESDAY) AT 2:30PM

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SHRI R. GOVINDARAJAN, ACCOUNTANT MEMBER

PART HEARD MATTERS
Srl| Appeal Number A?;:'rt‘ Assossee Bench |[Remarks

1 |IT(55)A! 129 |AHD|2024| 2020-21 [[A] VIRENDRA AMRUTBHAL PATEL C
2 |LT(SS)A| 132 |AHD|2024] 2019-20 |[A] VIRENDRA AMRUTBHAL PATEL ' C
3 |IT7{SS)a| 133 |AHD|2024( 2019-20 |[A] SILVA VIRENDRA PATEL C
4 (IT{SS)A| 135 |AHD|2024| 2020-21 |[D] VIRENDRA AMRUTBHAI PATEL C
5 |IT(SS)A| 176 |AHD|2024( 2018-20 {[D] SILVABEN VIRENDRABHAI PATEL {E-FILING) C

ASSISTANT REGISTRAR

SITEY AriiE st

- INGOME TAX APPELLATE TRI::iMAL

SETTAR [ AHMEDABAL

INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
CAUSE LIST OF PART HEARD MATTERS
FOR 20-AU ST-202 THURSDAY
BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SHRI R. GOVINDARAJAN, ACCOUNTANT MEMBER
PART HEARD MATTERS
sr| Appeal Number A‘sr;':: Assessee Bench|Remarks

1 |ITA|1667|AHD|2024|2019-20 |[A] SAFAL GLADEONE ESTATE C
2 {ITA|1668|AHD|2024| 2020-21 {{A] SAFAL GLADEONE ESTATE C
3 |1TAl1669|AHD|2024| 2021-22 |[A] SAFAL GLADEONE ESTATE C
4 |TTA |1670|AHD|2024| 2022-23 [[A] SAFAL GLADEQONE ESTATE C
5 |TTA |1748|AHD|2024| 2018-20|[D] SAFAL GLADEONE ESTATE . C
6§ (ITA (1749 AHD| 20241 2020-21 [D] SAFAL GLADEONE ESTATE C
7 |1TA |1750|AHD|2024(2021-22][D] SAFAL GLADEONE ESTATE . C
8 |ITA|1751|AHD|2024|2022-231[D] SAFAL GLADDE ONE ESTATE C
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
\ CAUSE LIST OF D BENCH FOR 17-AUGUST-2026 {MONDAY)
BEFORE HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER
| AND HON'BLE SANJAY KUMAR, JUDICIA_L MEMBER
IN COURT ROOM 4
CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CR04

Srl | Appeal Number AEY;:?: Assessee Name Remnarks
1| lssgjmnﬁg /2026 | 201819 | [D] NIRMA LIMITED

2 1570/;;”6 /2026 | 2020-21 | [D] NIRMA LIMITED

3 | 4o %{;’; 12626 2021-22 | [D] ADANI ENTERPRISES LIMITED

4| 1eas /AITH’; /2026 | 2016-17 | [D] CADILA PHARMACEUTICALS LTD

5 | 1so 4/5’; 2026 | 201314 [[D] DISHMAN PHARMACEUTICALS & CHEMICALS LTD

6 | 15950 j2026 | 201314 | [A] DISHMAN PHARMACEUTICALS & CHEMICALS LTD

7 | 1600/;‘[‘) ja026 | 202021 | [0 AXIS BANK LTD

8 1589/AHHAD}2026 2020-21 |{D] ATUL LIMITED

9 | s 4/;5:% s026 | 2017-18 | [D]ASTRALLTD

10| iz /AITH‘; ja026 | 201920 | [D] ASTRALLTD

1| 536 /ﬂﬁ) j2026 | 202021 | [D}ASTRALLTD

12 21371,;‘[‘) r06 | 202122 |[) ASTRAL LTD

13 | 5iag !ﬂg 1026 | 202223 |[D] ASTRAL LTD

14- 2139},5;‘”[‘) /2026 | 202324 [ [DIASTRAL LTD

15 | s /Aan 206 | 201819 | 1A] 'GENIEXT- STEELS LIMITED

16 | 4aq fgﬁg 2026 | 2022-23 | [A] YASHWANT AMRATLAL THAKKAR -

17 225713‘; /2026 | 201415 |[A] AKSHAR BUILDCON

18 2254/AITH‘B/2026 2017-18 | [A] ATIV JIVANRAJ RANKA
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| INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
CAUSE LIST OF D BENCH FOR 18-AUGUST-2026 {TUESDAY)
BEFORE HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER
AND HON'BLE SANJAY KUMAR, JUDICIAI. MEMBER_
IN COURT ROOM 4 |
CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CR04
srl | Appeal Number A,ise:'rt' Assessee Name ' | Remarks
) [, E‘; /2025 | 2016-17 | [A] ADNAN SAIFUDDIN BORIYAWALA
2 [ITA175/AHD/2026| 2018-19 | [A] VIJAY JETHABHAI PATEL
3| w0y s ra026 | 202223 | TA] TORRENT PHARMACEUTICALS LIMITED
4| 1512 e /2026 | 2013-14 | [D] TORRENT PHARMACEUTICALS LIMITED
5 | 1547, E’g 12026 2022-23 | [D] TORRENT PHARMACEUTICALS LIMITED
6 | 1406 s /2026 | 2019-20 | [A] MINOR MAINTENANCE LLP |
7| 1y D /2026 | 2019-20 | [A] SORDA SUCHIT MILK COLLECTION CENTRE
8 | Lsyatinyzzs | 201619 [[A] GREEN IMPACT REALITIES
9| ., 40/;;'; 12026 | 2019-20 | [A] MUKESHKUMAR PAN:CHABHAI VASANT
0| uce /A”H’B /2026 | 202021 | [A] BALUBHAT MOHANBHAI PATEL
1| et jﬂg 12026 | 2017-18 | [D] SHAAN ANAND ZAVERI
12 | 00 40/AHD/2026 | 2017-18 |[A] SHAAN ANAND ZAVERI
13 Ly A /.zozs 2019-20 | [A] SHANTI SHRITING PRIVATE LIMITED
14| 199 s /2026 | 202021 | [D] GUIARAT AMBUJA EXPORTS LTD
15 1535 /ggfzoze 2012-13 | [D] MEGHMANI ORGANICS LIMITED
16 | oo ]A”H’;‘) 12026 | 2012-13 | [A] MEGHMANI ORGANICS LIMITED
117 4o /;;g /2026 | 201617 | [D] MEGHMANI ORGANICS LIMITED
18| Jor /AHH?: 2026 | 201819 | [D] MEGHMANI ORGANICS LIMITED
19 | |sas ﬁfﬁg 2026 | 202223 | [D] AMBUIA CEMENT LIMITED
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD _

CAUSE LIST OF D BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER
AND HON'BLE SANJAY KUMAR, JUDICIAL MEMBER

_ IN COURT ROOM 4
CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CRO4 f
) |
Srl | Appeal Number A:::‘:‘t' Assessee Name Remarks

1 |ITA545/AHD/2013| 2009-10 [A] GUJARAT STATE ELECTRICITY CORPORATION LTD,

2 |ITAG95/AHD/2017| 2010-11 |[A] GUIARAT STATE FLECTRICITY CORP. LTD.

3 33};&%5/)%23 2017-2018 { [D] MAHESHKUMAR RAJANIKANT MANDALIA {
4 2189},3,_-,%;2024 2021-22 | [A] SPX FLOW TECHNOLOGY (INDIA) PRIVATE LIMITED

5 139%(,;5'3}‘2‘025 2015-16 | [A] HARDIKKUMAR NILESHKUMAR SONI |
6 [ITA412/AHD/2025| 2017-18 |[D] RAIKOT URBAN DEVELOPMENT AUTHORITY ?
7 |ITA413/AHD/2025| 2018-19 |[D) RAJKOT URBAN DEVELOPMENT AUTHORITY

8

ITA 414/AHD/2025| 2020-21 |[D] RAJKOT URBAN DEVELOPMENT AUTHORITY : l

9 [TTA507/AHD/2025| 2017-18 |[A] ASHOKBHAI LILACHAND PATEL

10| 1305/ o /2025 | 201314 | [A] DHARTIVARSHA ESTATE HOLDERS PRIVATE LIMITED

1| e an 12025 2016-17 | [A] ARVIND LIMITED | -
12| g7/ o /2025 | 2017-18 |[A) ARVIND LIMITED !
13 '2022 / A‘L’E !20é5 2017-18 | [D] ARVIND LIMITED |
LY ey o 2025 | 2020-21 | [A] ARVIND LIMITED |
15 | ygs/ .dlt:g,!ZOZS 1 2022-23 | [D] ARVIND LIMITED

16 | yoroymnmyozs | 202223 |[AJARVIND LIMITED
17 |ITA 216/AHD/2026] 2017-18 | [A] DINABEN NAVINCHANDRA PATEL j
18 | 1620 A /2026 | 201819 | [A] SHRI CHOSALA SEVA SAHKART MANDLT LI (E-FILING) 5
L, s /2026 | 201516 |[A] DEVTT GREEN ESTATES PRIVATE LIMITED (E-FILING)

20 ITA 2020-21 | [A] RATANBEN HARGOVANDAS PATEL (E-FILING)

1638/AHD/2026
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER
AND HON'BLE SANJAY KUMAR, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CR04

IN COURT ROOM 4

Srl | Appeal Number A\s,::'rt' ‘Assessee Name Remarks
U /E}S%S!)z‘%z , | 2011-12 | [A] NEMINATH TRADES PVT, LTD.
2| o ,%%?2%2 4 | 2012-13 | [A] NEMINATH TRADES PVT, LTD.
il /%%?2%2 4 | 2013-14 | [A] NEMINATH TRADES PVT. LTD.
4 IT(S5)A 2013-14 | [D] NEMINATH TRADES PRIVATE LIMITED
46/AHD/2024 |
51 /%%%’%2 . | 2014-15 | [A] NEMINATH TRADES PVT. LTD.
6| gﬁ%ﬁ’;&z 4 | 2014-15 |[D] NEMINATH TRADES PRIVATE LIMITED
7 Eﬁg’gz o | 2015-16 | [D] NEMINATH TRADES PRIVATE LIMITED
8 | 1105 jAnH?)IZUZ o | 201516 | [A] NEMINATH TRADES PVT. LTD,
- /Ar}z% /2005 | 2011+12 | [D] VINAL COMTRADE PRIVATE LIMITED
10 |TTA286/AHD/2026| 2022-23 | [D] MADHYA GUIARAT VI3 COMPANY LIMITED
11 |TTA287/AHD/2026| 2023-24 | [D] MADHYA GUIARAT VI COMPANY LIMITED
12| 5 AHH?)/zozs 2017-18 |[A]S S CORPORATION
13| s /;m;/zozs 2020-21 | [D] DISHMAN CARBOGEN AMCIS LIMITED
14| 50 /;L’E 2026 | 201516 | [A] JALARAM FINVEST LIMITED
15| 507, i /2026 | 201415 | [A] JALARAM FINVEST LIMITED
16 | 51, A[TH‘[‘) 2006 | 202324 | [A] SAMANVAY SPARSH
17 | 35, o 12026 | 201819 | [A] CHAROTAR GAS SAHKARI MANDALT LIMTED
118 a3 AI;?) 026 | 202324 |[A] DURGAM RAVINDRA
19| et Mrg; 12026 | 291920 | [A] RITESH BABULAL SHAH
20|y AHHPIS 026 | 201718 |(A] AIRAN LIMITED
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE GANGADHAR PANDA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

1140/AHD/2026

Stl | Appeal Number A\s,:':: Assessee Name Remarks
1 153%{':?)/2025 2019-2020 | [A] HEET RAJESH GADHIA

2 1804/AI;AD/2025 2017-18 | [A] TUSHARKUMAR BHUPENDRABHAI VAKIL

3 1305/,5%/2025 2017-18 | [A] TUSHARKUMAR BHUPENDRABHAL VAKIL

4 2070/5%/2025 2019-20 | [A] BHUPENDRAKUMAR BHAGWANDAS PATEL

5 2349;3%/2025 2018-19 [{A] DINESH RAMESH MIRCHANDANT

6 2496/:3; jag2s | 201112 |[A] PATEL VDAYBHAT |

7 2503/;3“5 /2025 | 2017-18 | [A] KHUSHALDAS SHYAMUMAL LILVANI

8 2525/;;’; /2025 2019-20 | [A] PRAVEEN ANANT

g 2562;5';/2025 202021 |[A] JAYESHKUMAR LALTTCHANDRA PATEL

10 [ITA 194/AHD/2026| 201920 | [A] SANDEEP KISHOREKUMAR GOPLAN

11 |ITA 208/AHD/2026{ 2018-19 | [A] DEEPEN DRUGS

12 [ITA 212/AHD/2026| 2020-21 |[A] KRUNALBHAI KANUBHAI PATEL

13 [ITA 213/AHD/2026| 2020-21 | [A] DINESHBHAI PARMAR

14 |ITA 233/AHD/2026| 2016-17 | [A] KAMLESH GHANSHYAMDAS THAWANI

15 [ITA 280/AHD/2026| 2013-14 |[A] IMA VADODARA BIO MEDICAL WASTE MANAGEMENT CELL

16 [TTA 281/AHD/2026| 2014-15 | [A] IMA VADODARA BIC MEDICAL WASTE MANAGEMENT CELL

17 |TTA 318/AHD/2026| 2019-20 | [A] GAUTAM MAHENDRABHAI RATHOD

18 [ITA 349/AHD/2026| 2019-20 |[A] NILESHKUMAR MANSUKHLAL KANTARIA

19 [TTA 863/AHD/2026| 2018-19 | [A] SHREE RAM SEVA SAHKARI MANDLI LIMITED

20 1122!;‘;/2026 2019-20 | [A] KUMARPAL CHUNILAL SHAH

21 1132;3;/2026 2016-17 | [A] HASMUKHBHAI VEKARIYA

22 1133/{;";/2026 2018-19 |[A] SURESHBHAI S. PATEL —e
23 1A 2019-20 | [A] PALLAVI CHATURVEDI P




CAUSE LIST OF SMC BENCH FOR 17-AUGUST-2026 (MONDAY)
BEFORE HON'BLE SANJAY GARG, JUDIéIAL MEMBER
AND HON'BLE GANGADHAR PANDA, ACCOUNTANT MEMBER
IN COURT ROOM 2 |
CISCO WEBEX MEETING NUMBER; 2641 249 7680 PASSWORD: CRO2
Srl | Appeal Number |- A:f::‘:’ . Assessee Name ’ Remarks
2| 114y i 2026 | 202021 | [A] SUNIL VIJAY PRAJAPATI
25 | 1140 A”H?) 12026 202122 | [A] SUNIL VIIAY PRAJAPATI
26| 1143 o /2026 | 202223 | [A] SUNIL VLIAY PRAJAPATI
27| L1ay A o026 | 202324 | [A] SUNIL VIJAY PRAJAPATI
|, 47 / A 2026 | 2019-20 | [A] DEVANGI VIVEK PANDYA
29| 1155 s 2026 | 201920 | [A] PALLAVI CHATURVED!
30| 1179 A 12026 | 202425 | [A] PRASHANT PUSHKER VATSHNAY
3| 118g . 12026 | 2020-21 | [A] MADHKANTABEN KRUSHNAKANT DAYE
32| e s 2026 | 2012-13 | [A] SHRI TRUSHAR PARIMALBHAL SHAH
3| 18y ;EB 12026 | 2019-20 | [A] HIMANSHU NATVARLAL JOSHI
3| 110y ﬂ;“D 12026 | 201920 | [A] MAYANK AGRAWAL
35 1205/ A 12026 | 201820 | [A] BHOOSHAN DIPAKBHAT SHAH
36| g / A r2026 | 2019-20 | [D] DHARA NITINBHAL SHAH
37| 454 4;5"5 12026 | 2012°13 | [A] AKSHAY MADHUSUDAN PATEL
38| 1944 A /206 | 202020 |[A] DIPESH JAYANTILAL PARIKH
39| 1545 A 026 | 202122 | [A] DIPESH JAYANTILAL PARIKH
: awﬁ*A;sjigggg%ﬁgglsﬁmr
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CAUSE LIST OF SMC BENCH FOR 18-AUGUST-2026 (TUESDAY)

C1SCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CRO2

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE GANGADHAR PANDA, ACCOUNTANT MEMBER

IN COURT ROOM 2

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 1832/AHD/2025

2017-18

[A] SURESHKUMAR BHIKALAL THAKKAR

ITA 1963/AHD/2025

2017-18

[A] YAGNIKBHAL MATHURBHAI PATEL

ITA 2145/AHD{2025

2018-19

[A] RAKESHKUMAR PRABHUDAYAL AGRAWAL

ITA 2486/AHD/2025

2015-16

[A] KARISHMA ALPESH SHAH

L I L I I )

ITA 183/AHD/2026

2020-21

{A] VISHANT NATVARLAL RAMI

ITA 237/AHD/2026

2022-23

[A] MEHLOL VIBHAG MANDAL

ITA 250/AHD/2026

2017-18

[A] JAYSINGH SARDARINGSI PUROHIT

ITA 562/AHD/2026

2019-20

[A] LALABHAI GOHEL

w | S0 o~ | o

ITA 563/AHD/ 2026

2020-21

[A] RAJEANDRAKUMAR PADAMSHI SHAH

ITA 564fAHD/2026

2019-20

[A] RAJ DEVELOPERS

11

ITA 566{AHD/2026

2019-20

[A] RACHIT SHRENIKBHAT JHAVERI

12

ITA 567/AHD/2026

2017-18

[A] AHMEDALI KURBANHUSAIN PIFLODWALA B, CO

13

ITA 569/AHD/2026

2017-18

[A] PRAHLADBHAI SHANKARDAS PATEL

14

ITA 570/AHD/ 2026

2018-19

[A] JAGDISHBHAI ROCHANI

15

ITA 572/AHD/2026

2017-18

[A] ASHISH S PATEL, HUF

16

ITA 574/AHD/2026

2019-20 -

[A] NIMESHKUMAR HARISHBHAIL SHAH

17

ITA 1160/AHD/2026

2023-24

[A] THE GUJARAT CONTRACTORS ASSOCIATION

18

ITA 1185/AHD/2026

2012-13

[A] RADHESHYAM LALURAM KABRA

19

ITA 1186/AHD/2026

2012-13

[A] RADHESHYAM LALURAM KABRA

20

ITA 1189/AHD/2026

2018-19

[A] JAYANTIBHAT HARIJAN

21

ITA 1199/AHD/2026

2016-17

[A] RAJENDRAKUMAR N PATEL

22

ITA 1433/AHD/2026

2025-26

[A] SMITA HARDIK VASAVA

23

ITA 1436/AHD/2026

2018-19

[A] ROHITKUMAR DASHRATHLAL PATEL

24

ITA 1811/AHD/2026

2020-21

[A] SAPAN DHIREN PAREKH
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER
AND HON'BLE R. GOVINDARAJAN, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CRO3

IN COURT ROOM 3

St

Appeal Number

Assmt.
Year

' Assessee Name

Remarks

ITA 258/AHD/2026

2024-25

[A] JAY SHREE MAHAKALT EDUCATION AND CHARITABLE TRUST

ITA 260/AHD/2026

2019 -Z(j

[A] NIKHIL BHATT

ITA 263/AHD/2026

2014-15

[A] KIRNABEN MANISHKUMAR SADIWALA

ITA 264/AHD/2026

2018-15

JAYANTIBHAL PATEL

[A] JAYANTILAL PATEL LEGAL HEIR OF LATE BHANUMATIBEN

ITA 272/AHD/2026

2020-21

[A] RAAS FAMILY TRUST

ITA 274/ AHD/2026

2017-18

[A] ABDULKADIR FIROZBHAT GHANIWALA

ITA 389/AHD{2026

2013-14

[A] VINITA jAGDI_SH KANJANI

ITA 586/AHD/2026

20138-19

{A] JYCTI MAHESH BELWAL

ITA 587/AHD/2026

2020-21

[A] JITENDRA PRAHLADBHAT PATEL

i0

ITA 594/AHD/2026

12017-18

[A] VINIT GOVINDBHAI SHAH

11

ITA 613/AHD/2026

2011-12

[A] RUPA MAHESHKUMAR GANDHI

12

ITA 614/AHD/2026

2013-14

[A] BUILDSQUARE CREATION PRIVATE LTD

13

ITA 616/AHD/2026

2013-14

[A] BUILDSQUARE CREATION PRIVATE LTD

14

ITA 617/AHD/2026

2020-2021

[A] ANILKUMAR MATHUR

15

ITA 618/AHD/2026

2021-2022

[A] ANILKUMAR MATHUR

16

ITA 801/AHD/2026

2013-14

[A] PARAG VINODCHANDRA SHAH HUF

17

ITA
1006/AHD/2026

2017-18

[A] GAYATRI SATELLITE CO OP HO SOC LD

18

ITA
1349/AHD/2026

2018-19

TA] ISMAIL SULEMANBHAI MODAN

19

ITA
1774/AHD/2026

2019-20

TA] PUSHPABEN DHARMENDRABHAIL PRAJAPATI

20

ITA
1798/AHD/2026

2021-22

[A] HARIKRUPA TRUST
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER
AND HON'BLE R. GOVINDARAJAN, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

IN COURT ROOM 3

srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
1475/AHD/ 2025

2012-13

[A] NIMESH HASMUKHLAL SHAH

ITA 11/AHD/2026

2018-19

TA] SUSHILABEN RANCHHODBHAI PATEL

ITA 18/AHD/2026

2009-10

[A] AMIGO FINSTOCK PRIVATE LIMITED

ITA 158/AHD/2026

2012-13

[A] JYOTIBEN ANILKUMAR BHAVSAR

ITA 536/AHD/2026

2014-15

[A] RAGNESH BABULAL VORA

ITA 619/AHD/2026

2019-2020

[A] MAHESHKUMAR RAMSUSHIL DUBEY

ITA 621/AHD/2026

2017-18

[A] NIYATI SANKET SHAH

ITA 622/AHD/2026

2020-2021

[A] KALPANA VARSHESH PANCHAL

wlolwu|o

ITA 623/AHD/ 2026

2021-2022

[A] KALPANA VARSHESH PANCHAL

ITA 624/AHD/2026

2014-15

[A] PALLAVI DEVANG TRIVEDI

11

ITA 625/AHD/2026

2016-2017

[A] MITHABHAL JOMABHAT RABARI

12

ITA 626/AHD/2026

2020-2021

[A] JAYESH CHARANBHATI RANA

13

ITA 627/AHD/2026

2021-2022

[A] JAYESH CHARANBHAIL RANA

14

ITA 528/AHD/2026

2021-2022

[A] HIMMATRAM BHABHUTRAM JOSHI

15

ITA 533/AHD/2026

2017-18

fA] KANTIBHAI AMBALAL PATEL

16

ITA 634/AHD/f2026

2021-22

[A] PANKAJKUMAR PATEL

17

ITA 635/AHD/2026

2020-2021

[A] GUNVANTKUMAR KANTILAL PRAJAPATI

18

ITA 636/AHD/2026

2021-2022

[A] GUNVANTKUMAR KANTILAL PRAJAPATI

18

ITA 650/AHD/2026

2018-19

[A] AAYAS GLOBAL LLP

20

ITA
1007/AHD/ 2026

2023-24

TA] ASHOKKUMAR DHIRAJLAL UNDAVIYA

21

ITA
1437/AHD/ 2026

2015-16

[A] ANJUBEN HASMUKHBHAI AGRAWAL

22

TIA
1544/AHD/ 2026

2017-18

[A] GULSHAN TRADING CO

ITA
1545/AHD/2026

2019-20

[A] RAJESH SHRINARAYAN GUPTA

SR Qe
‘—\db;.&; BT p nﬁw-

i“'CGl‘fIE o APE K,ld-?! 19

TR / AR ¢ ,,;m”‘_



